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DEINI LEGISIATIVE ASSENBLY SECRETARIAT
BULLETIN PART-IZL
(General information relating to Legislative & other matters)
Monday, November 15, 1999/Kartik 24, 1921 (Saka)

No « 55

Allocation of Zones under the
charge of different Additional
Commissioners of M.C.D.

Hon'ble Members are informed that Municipal Corporation
of Delhi has modified its previous orders on the subject of
allocation of zones under the charge of different Additional
Commissioners. A copy of the recent order issued by the
Commissioner, M,C.D. on 24-11-1999 together with the copy of
the order regarding meeting hours is enclosed for kind
information of the Hon'ble Members.

S.K‘ SWM
SECRETARY

L



